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Institute or Chrmlcal and Industrial 
Technology in Gularat 

3035. SHRI R. K. AMIN: WI1l the 
Ministsr or EDUCA nON AND YOUTH 
SERViCES be pleased to state: 

(a) whether it is a facl that there exists 
a demand for setting up a separate Insti-
tute of Chemical and Industrial Technology 
for traiuing technicians and engineers in the 
Gujarat State; and 

(b) if so, the reactions of Government 
thereto'l 

THE MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. V. K. 
R. V. RAO) : (a) Yes, Sir. 

(b) The Gujarat State Plan does 
not include any tlro;'ision for selling up 
Institutes of chemical engIneering and 
chemical technolOIlY. 

A new chemical engineerIng Institute 
bas, however, been set up at Nadiad with 
the donations liven by a charitable fOllnda-
tion. Another reaistered society has been 
rarmed for selling up a Gujuat Institute 
uf Chemical TechnololY at Ahmedabad. 

The requirements ror technical man-
puwer. particularly fur chemical Indultr)" 
are beinil Itudiell. Depcndinll upon tbe 
... selsed demand, Government wiii tUmiDl 
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tbe question of eltpandinl traininl facilities 
In tbls field. 

Demands of DI.trfct Bar AllOrlat/OD 
Cbaodl18rb 

3D36. SHRl SHRI CHAND GOYAL: 
Will tbe Minister of HOME AFFAIRS be 
pleased to state : 

(a) whetber the District Courts at 
Chandigarh have no Bar Room ; 

(b) whether the five storeyed court 
buildinl bas no lift ; 

(c) wbetber tbe District Bar Association 
bas sent any representation regardinl these 
demaDds ; and 

(d) if so, the steps takeD by Govern· 
meDt to meet the demands 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF H()\fE AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA) (a) A 
Bar Room was provided In the District 
Courts. This was, however. not utilised 
by tbe Bar aDd was then cODverted loto a 
Court Raom. 

(b) The buildiol is ooly three storeyed 
aod has 00 lift. 

(c) and (d). Yes, Sir. Cbaodl,.rb 
Admioistratioo are examlol the demaods. 

History of Nat/onll Mo,emeot 

3037. SHRI SHRI CHAND GOYAL: 
Will tbe Minister of ,EDUCATION AND 
YOUTH SERVICES be pleased to Itate: 

(a) tbe amount speat so rar on writ-
iOI tbe bistory of Natloaal Movemeot ; 

(b) tbe Dames of prominent biltorlans 
wbo bave been eotrusted wltb this task; 
aod 

(c) tbe work published by tbem so far 
and tbe ones that bave been undertaken 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION AND 
YOUTH SERVICES (SHRI BHAKT 
DAIlSHAN) : (I) An amouDt of about 
RI. 11 laltbs, iacludlD, COil or printin .. has 
been spent 10 for OD WritlDI tbe HIa· 
lory of Froeclom Movemeat, of which III 
IIDOUDt of RI, 67,000 bas heeD recovered 
from tbe sale proc:eeda. 

(b) The work has been entrusled 10 
p" Tara CbaDd 81141 a Collllllit.. ~ .... 

tiDI of tbe under·meDtioDed blstorlans. bas 
beeD sel up 10 advise bim In tbi! work :-. 

I. Prof. K. A. NiiakaDta Saslri 
2. Prof. Mohd Habib 
3. Prof. K. K. Dutla 
4. Dr. Bisbeshwar Prasad 
5. Dr. N. R. Ray. 

(c) Volume I and Vol. II of the His-
tory bave so far been published. The Ihird 
aDd tbe last Voiume is UDder preparation. 

Allotment of Sbops ID Neh". and Shlltrf 
Markets ID Clsandl,lrh 

3038. SHRI SHRI CHAND GOYAL: 
Will the Minister of HOME AFFAIRS be 
pleased to state : 

Ca) whether il Is a fact thaI tbe Ch,n-
digarh Administration is not charlinl any 
rent for tbe sbop Dloll whlcb that liveD to 
tbe occupants of Nehru alld Sblstrl 
markets; 

(b) whether It II also a fact Iblt Ibe· 
Sbops and Establlsbment Act, Sales Tax 
Act and otber Acts are Dot enforced In 
tbele markets; 

(c) wbetber Govenment bave received 
compMllt8 thaI lome people bave accepted 
iIIelal Iratl6c.tloDS In tbe allotment of 
plots ID tbese markets; 

(d) wbether any enquiry bas been 
conducted regardlnl tbele ("omplaints aDd. 
If 10, Ibe outcome thereof ; and 

(e) the criterioD adopted for the 
allotment of plots ID the above mentioned 
markets 1 

THE MINISTER OF STATB IN THB 
MINISTRY OF HOMB AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) No 
reDt I, beill8 cbar,ed from tbe occupants 
of these markets. 

(b) No. Sir. 
(e) Yes, Sir. 

(d) Y.. But the Inl.atiODI CDuld 
not be IUbataatlated. 

Ie) No reaallr allotmfDI. blye beeD 
made ID these markelS. The Ihoplteepen 
have occupied tbe ,11eI IDd built IeIIIporary 
WDltrDCtlons Iberooll wltbout pma .... on. 




